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ORDER 

 Learned counsel for Respondent Nos. 2 & 3 seeks two weeks’ time to 

file reply.  He may file the same on or before 24.08.2016 after serving copy 

on the other side. Thereafter, rejoinder, may be filed on or before 

07.09.2016 after serving copy on the other side.  

 
  It is represented that Appeal No. 2 of 2016, which is pending before 

Court – II and coming up on 23.09.2016 is connected with this appeal. 

 
 As agreed by the parties, list this matter along with Appeal No. 2 of 

2016 on  26.09.2016
 

 before Court - I. 

 
    (I.J. Kapoor)       (Justice Ranjana P. Desai)  
Technical Member         Chairperson  
ts/dk 


